
Commbsi~,* •• at;thc 'and of March, 1986, 
from 'be Maltarasbtra State' was 725. out of 
wbidt 91 Ippllcat.iOl1~ were from KoJbapur 
Di,trlct •. 

(c) tho total amount QolJe.cted' ,nauaU, 
by" ,Oovenunent . from.. excise dude. on 
tobacco and branched beedies separate1),; 

(d) the total amount of Central eamin,1I 
(b) The '·reaistratioD authorities" to be as income tax from tbe beedi industry and 

notified by ·the· State Oovernment., Nill, tbe earninas of. the State exchequers by way 
consider the iSlue of re&istration certificates.'~ of octroi duties; 

Reorganilation of Zonal Set up of PCI 

8492. SHRt KALYAN SINGH 
SOLANKI: Will the Minister of fOOD 
AND ClVIL SUPPLiES be pleased to 
.tate : 

(a) whether it is a fact that the Food 
Corpor~'tion of India bas taken a decision 
to split its 'North Zone alld East Zone and 
reof.anise its Zonal set up; 

(b) if 80, the details of the proposals in 
tbis reaard, and 

(c) whether the employees unions have 
botn consulted/taken into confidence for 
this re-organisation of Zonal set up parti. 
cularly with re,ard to allotment of Zones to 
the employees and fixation of their seniority 
etc •. 

THB MINISTER 'OF SrATE IN THE 
MINISTRY OF PLANNING AND IN lHB 
MINISTRY OF fOOD AND CIVIL 
SUPPLlES (SHRI A. K. PANJA): (a) No, 
Sir. 

(b) aDd (c). Do not ariac. 

Tales on Beedies 

8493. SaRI ZAINAL AB,EDIN : Will 
th~ Minister of FINANCE be pleased to 
stat. : 

(a) the estinllted quantum of tobacco 
and Kaodu leaf consumed annually by the 
beedl indu atry in the country lnd tbe COlt 

. involved therewith, in terms of rupees; 

(b) the ra tea of exc;ae duty :00 overy 
: titoaram of tobacco meant for use in the 
,bcedi industry and per 1 000 branded 
. beedie'; 

(e) whether Government have decided 
to exempt the beedi industry from the pur-
view of the dual taxation system i e. of the 
raw material (tobacco) and the finished 
goods (brand(ld beedies); and , 

(f) if so, the details of the decision 
taken in this regud 1 

THE MINISTER OF STATE IN lHE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (8) The 
estimated quantum of 1 obn~co and kendu 
leaf consumed annuaUy by the becdi indul-
try in the country wall. 3 lakh tonnes and 
4.0 Jakb tonnes respectively in 1919. The 
average price of Tobacco varied from Rs. 3 
kg. to R.s. 5 kg. and average price of kendu 
leaf was R.a. 1.10 ka. 

(b) Tbere is no excise duty on tobacco 
used in tbe manufacture of Beedies. Tbe 
rate of excise duty on branded Beedies per 
1000 beedies h as follows: 

BED 
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Hand Made 
Beedies 

2.85 

090 

0.10 
. .--------

Machine made 
Beedies 

6.30 

2.00 

0.10 

(c) Tota.l amour~t of excise duty (includ· 
ioa cess) co Uected on branded beedies 
durinl 1983 .. 84. 1984 .. 85 and 1985·86 
was Ra..J 3 %.69 (:forea. 131.74 crores and 
k,. 144.87 crorel respectively. The amount 
co.llected from tobacco is 'Nil' in view of 
lb) above., 

(d) So far 'I Income-fax collections 
from becdi industry are conces:nc~, t:hi. 
information is not readily availabt'e in tho 




